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The 10™ May 2023
S.0. 128, dated 10™ May 2023--In exercise of the powers conferred by Rule 8(13) of
the Bihar Anti Terrorist Squad Rules, 2014, the Government of Bihar, in consultation with the High
Court of Judicature at Patna, designates the Court of Shri Guruvinder Singh Malhotra, Additional
District and Sessions Judge, Patna (Judge N.I.A. Court, Patna) as a Special Court for the trial of cases

registered with Terrorism Prevention Squad Police Station, Bihar, Patna;
(a) The jurisdiction of this Court shall be the local limits of the State of Bihar;
(b) This notification shall come into force with effect from the date of its

publication in the Official Gazette.
(File No.- A/Act-04/2021/ 3501/J.)

By Order of the Governor of Bihar,
RAMESH CHAND MALVIYA,
Secretary to the Government of Bihar.
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